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CP No. 96/ALD/2017,CA No. S4/ALD/2017

Sh. Alok Kumar Tripathi along with Abhishek Mishra, PCS for the
Petitioner Company. Sh. Kuldeep Singh, proxy for the OL representing

the Central Govt.
The case is fixed today for the argument. The proxy for the OL

seeks time, as OL is not available today. Hence, time is granted.

The matter to be listed on 25™ January, 2018.
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